| TEM NO. 9 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K. HANJURA

Petition(s) for Special Leave to Appeal (Civil) No(s).29859/2008

GOSWAM  RADHESH LAL Petitioner(s)
VERSUS

RADHA BALLABH GOSWAM & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 09/ 04/ 2014 This Petition was called on for hearing today.

For Petitioner(s) M . Anurag Si ngh, adv.
M. Anil Kumar M shra, Adv.

For Respondent (s)
Ms. Asha CGopal an Nair, Adv.
Ms. Abha R Sharma , Adv

UPON hearing counsel the Court made the follow ng
ORDER

Ld. counsel for the petitioner is present. None
for the respondents.
Ld. counsel for the petitioner has stated that he

has al r eady conplied with the terms of t he office
report. Ofice shall verify the position and report

accordingly. In case it be found that the spare copies

have al r eady been filed by t he Ld. counsel for t he

petitioner in that event, show cause notice shall be
i ssued to the respondents with utnost dispatch
Li st again on 1.08.2014.

(M K. HANJURA)

Regi strar
SB



